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Batwsen: _ - f IR Dated:8+3.00
" G.Radhekrishnalsh. v <.. Applicant
And -0 - [

1. The Member-Staff, S
Rly Board, New Delhi. -

2+  The General. Manager, ,
South Central Ra;luay. ,
Secundarabad.- : -

_3..' The. Diu sionsl Personnel fo’icar, -

South Central Railw ay, st Guntakal.
Anentapur Diatrict.

. 4¢ The Senior -Divisional Parsonnel Bfflcar.

South Central Raiiuay.

Sacunderabad. o C. e ) '{g 'Respondants~
Counsél for the Applicant - * 3 ° Hr.P.Balakrishne Reddy
COuﬁseL'for the Respondents ¢ Hr.D.F.Paul '
CORAM:- - - oL R f“J'“ S

THE HON'BLE RR.R.RANGARAJAN : MEREER (R)
THE HON'BLE MR.8.S.JAT PARAMESHUAR : MEMBER (3)

-II-*

‘THE TRIBUNAL MADE THE: ‘FOLLOWING ORDER:

None for the applicante. Hr;U;F.Péul,-learnad-atandiqg
- counsel for the respondentSe. . . ' , : :

- This 0A has come up for hsaring ‘eéarlier also neither
the applicant- nér his counsel were present. Evan today, when

‘the cese ‘is posted for dismissal nonse were prasent for. the

applicante Hence ths OA is dismzasad for daPault. 'No costse
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IsT AND IIND COURT
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TYPED 3Y CHECKED 3Y .
CMEIAIED OY APEROYSD 3Y
|
COPY TO .
l THE HON'OLE M2, JETICE D.H.NASIR
1. HOHHJ E~CHATAMA R
1
2, HARH ( ADMN ) MEMBER. THE HOM'3LE M.R.RANGARAJAN ,//’/
memser ( ADMN )
3. HEs2P. M. (JUDL)
: THE HOWH'BLE MR.8.5.341 PARKMEISHUAR
4. DJR. (ADMN) ) MEM3ER {JUDL)
5. SPARE ///
6. ADYOCATE
_ N
7. STAMDING COUNSEL . DATE 3F DRDER 37%3//Qﬁ3
. N i

ADMITTED AND - INTERIM DIRZCTICHS
ISSUED

JISMIS3ED
DISMISSED A% W ITHDIAWN

ORIER /R TIECTE 4 of )
ND ORDzZ7 A3 T3 COSTS
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